Written Answers lo [12 August. 2014] Unstarred Questions 61

debt burden, Air India formulated a Turnaround Plan (TAP), comprising an
Operational Turnaround Plan and a Financial Restructuring Plan (FRF).

(2) The TAP/FRP of Air India was presented to the Group of Ministers (GoM) on
Civil Aviation. The GoM further constituted a Committee of Group of Officers
{GoO)under the Ministry of Finance. The GoO submitted their recommendations
to GoM in October, 2011. The GoM accepted the recommendations of GoO,
which were placed before the Cabinet for consideration.

(3) The CCEA approved Air India’s TAPand FRP on 12.04.2012, that provided for
infusion of additional equity by the Government, cost reduction and improved
operational performance. The financial support approved under TAP from the
Government 1s as under:

(1) Induction of upfront equity of ¥ 6,750 crores;

(i) Equity for cash deficit support of ¥ 4,552 crores from FY 2012-13 to
FY 2017-18;

(i) Equity for already guaranteed aircraft loan of ¥ 18,929 Crores till
FY 2021; and

(1v)  Gol Guarantee for repayment of Principal amount and payment of [nterest
on the, Non- Convertible Debentures (NCDs) of ¥ 7400 crores proposed
to be issued by Air India to the financial institutions, Banks, LIC and
EPFO.

(4) As a part of the TAP/FRP, Government has laid down certain milestones for
Air India to achieve. An inter Ministerial Oversight Committee has been
constituted under the Chairmanship of Secretary, Civil Aviation to monitor
the performance of Air India vis-a-vis milestones set in the TAP. Air India has
shown improvement n its operational and financial parameters over the last
2 years.

Development of Airports in Chhattisgarh

3553. DR. BHUSHAN LAL JANGDE: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government intends to develop Raipur Airport of Chhattisgarh with
all facilities and give it international status;

(by whether Government would provide help and accord approval to the construction
of airports at Jagdalpur, Bilaspur, Korba and Ambikapur which are 200 to 350 kilometres
away from Raipur airport, as there is need for air traffic in view of industry, minerals and
forest products of the State; and

(¢) whether Government would extend its co-operation in executing the resolution
taken in the State legislative Assembly for construction of airports at Jagdalpur, Bilaspur,
Korba and Ambikapur?
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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRIG. M. SIDDESHWARA): (a) Development/upgradation of airports to international
standards 1s a continuous process and is undertaken by Airports Authority of India ( AAT)
from time to time depending on traffic demand, commercial viability, availability of land etc.
AAT has recently upgraded Raipur airports to international standards and the Government
has mitiated the process of declaring the Raipur airport as Intemational airport.

(b) and {¢) The airports at Jagdalpur, Korba and Ambikapur are State Government
airports. The Central Government / AAT extends full support and cooperation as and when
proposals are received from the State Governments. On arequest from the State Govt., AAL
has conducted a pre-feasibility study for development of Jagdalpur airport in July, 2013
and send the report to the State Government in November, 2013. The Bilaspur airport is a
AAT airport and the Ministry of Defence has sought transfer of the airport to Indian Army
for development. After handing over the Bilaspur airport to Indian Army, AAT will keep a
provision to develop a Civil Enclave there for civil aviation purpose.

Monkey menace at Delhi Airport

3554, DR. T. SUBBARAMI REDDY: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government’s attention has been drawn to news-item “IGIA’s frequent
‘visitor” hassles vendors, fliers™ appeared in Indian Express dated 19 July, 2014 about
monkey menace in Airport Terminal 1-D, Delhi ;

(by if so, the response of Government thereto;

(¢) the permanent arrangement being made to ensure the entire premises are free
from this simian problem;

(d) whether air curtains would be strengthened to prevent birds and monkeys
entering the airport; and

(e) the other measures proposed to ensure that the premises are safe and hassles
free?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI G. M. SIDDESHWARA): (a) and (b) No, Sir. However, the Indira Gandhi
International Airport (IGIA), New Delhi 1s surrounded by many localities contributing to
the menace, though seldom, Terminal 1D of the airport has intrusion of stray animals.

(c) to (&) At present, Delhi airport is being operated, managed and developed by a
Joint Venture Company namely, M/s Delhi International Airport Pvt. Ltd. (DIAL). Despite
the airport being surrounded by many villages, DIAL has taken various steps as a precaution
to ensure insulation of the airport premises from such intrusion such as closing of all the
doors whenever not in use, deployment of specialized agencies, pushing of stray animals

out of the terminal, etc.



